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maiDed ~eJ1 below the iDdieative 
IlOI'IDI. This unit bas a1lo not incurr-
ed aD7 loa. 

(b) Does DOt arise. 
(c) No, Sir. 
(d) Does not arise. 
(e) No, Sir. 

............ m froID IIdIOad aporters 

.491-A. SHIn E. K. IMBICHIBAWA: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) have Government received any 
memorandum, representation, or com-
plaint from the seafood eXpOrters who 
are registered as small scale indus-
trialists; 

(b) whether Government are aware 
that tbe large scale sector have begun 
a division under the small scale sector 
fOr the export of seafoods; and 

(C) how many out of the small scale 
sectOr enpged in 1970 for the export 
of seafood, haVe stopped the business 
and tile reasons for their stopp&l'e? 

TIIB MlNISTU OF COMMERCE 
AND sTEEL AND MINEs (SHlU 
PRANAB Mt1KH!aU!Z): (a) The 
Government hac:l recently received a 
memorandum from the Seafood Ex-
porters AIIociation recardlna the im-
pact of biIh cost of diesel on exports 
of marille products. 

(b) Tbe Marine Products Export De-
velopment Authority have infonned 
that they are not aware of any such 
developmeDt. 

(c) Accordine to the information 
available, out of a total of 209 units in 
the smaD. 8ca1e sector eoca&ed in the 
exPOrt of seafoods durinl 19'70, 123 
ama11 scale units have not exported 
Marine Products durinl 1119-80 for a 
variety 01. reasons .lncludiDC Mfa-
manacement, Financial ccmatraints. 
Inadequaq of raw material supply and 
Inter-tre campetitian .in tile expOrt 
sector. ,However, 4'10 DlOl'e DeW small 
8CB]e units bave entered tile buaiJlesS. 

~ ............... 8xpOrta 
Of s-n Secten Pred.aatIt 

-492. SHRI AMARSINH RATHAWA: 
Will the Minister of COMMERCE be 
pleased to .tate: 

(a) whether Government bad ap-
pointed a Committee for the promotion 
of eXports of the small sectors' pro-
ducts; 

(b) if so. what are the terms and 
conditions for export~ small sectors' 
products; 

(C) the names of products wbicb 
haVe been s~lected for eXpOrt; and 

(d) the names of .. ency through 
whom . this export will be made? 

THE MINIST¥ OF COMMJ:RCE 
AND STEEL AND MINES <SIUU 
PRANAB MUKH~E): (a) Yes, Sr. 

(b) and (c). The Committee ia re-
quired to 10 into the details of the 
problems faced by tbe small scale 
sector from time to time. The Com .. 
mittee has identified some major pr0-
duct groups which include enctneerlDa 
goods, leather , manufacturers,' eports 
goods, marine. pl'C)ductl, ~ food 
a~ chemicals ,,~d plasU,?,. ,:_. J' I ~ 

, (d) Tbere are' It number of ,*CeDcles 
tbrough whom small exporter. can 
export their products, like t~ state 
Export CorporatioDS, National Small 
Industries Corporation, state 1'radlDl 
Corporation, Minerals Ie Meta18 Trad .. 
ing Corporation, Ex~ Hou~ ."tc:. 
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Export of Human Skeletons 

*497. SHRI N. E. HORO: Will the 
Minister of COMMERCE be pleased to 
state: 

raJ whether some cases regarding 
the eXP<>rt of human skeletons have 
come to the notice of Government; 

(b) if so, from which State and 
whether Government have also receiv-
ed any information regarding the large 
scale desecration of graves for re-
covering hUman skeletons for export; 
and 

(c) if so, what preventive steplJ Gov-
ernment propose to take in this regard? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINEs (SHRI 
PRANAB MUKHER.JEE): (a) to (c). 
Export of human skeletons and parts 
thereof is allowed by the Port Licens-
ing Authorities on production of certi-
ficates from (i) police authorities not 
below the rank of Officer-in-charge of 
the Police Station concerned regarding 
the source of procurement which 
shoUld also indicate the quantity' by 
weight or by number and export is 
allowed by the licensing authorities 
only to the extent mentioned in the 
certificate and (ii) foreign buyer that 
human skeletons are required for 
biological and medical purposes only. 

2. The major exporters of human 
skeletons are located in Calcutta. There 
were complaints in the past that the 
collectors of human skeletons were in-
dulging in malpractices, such as de-
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